pl TEM NO. 107 COURT NO. 7 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 1155 OF 2006
DEVENDRA KUMAR Appel lant (s)
VERSUS
STATE OF UTTARANCHAL & ORS. Respondent ( s)

(Wth prayer for interimrelief )

Date: 19/01/2012 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE AFTAB ALAM
HON BLE MR JUSTICE ANIL R DAVE

For Appellant(s) M's. Nanita Sharna, Adv.
For Respondent (s) M. S.S. Shanmshery, Adv.
For M. Jatinder Kumar Bhati a, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Put up on January 24, 2011 at the top of the
Boar d.

(Neetu Khaj uria) (Sneh Bal a Mehra)
Sr.P. A Court Master



